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C.e L.2787/91 30.03.1992

shri 3.P. 3harma .. epplicant
Vs .
¢nion of Indie ...desyondents
¢ ~o.ram
. ' Shri 5.P.Mukerji, idoa'ble Vice-Chairman (a)
\ shri J.?. Sharma, Hon'ble Member (J)
)
For the asplicant ... L1 PERSON
for the despondents ...onri #.P. Khurana
1. whether fesorters of local papers may be allowed |
to ste the Judiement?w., f
2. To be referred to the Reportsr or not? .
JUDGE 2 T {CAnl)

(JELIVEAZD 3Y SRl 5.p. adieEnd I, HC 'BLo JICE-CHAILARMAN)

In this application <t.12.11.1991, the apolicant

w10 has bsen working as Cipher assistant in the Jlirectorate

of Coordinagtio.. Police .ireless has praysd that the pay scale

of the post of Cipher assistant should be upgraded from |

the scale of R5.14C0-26CC to i,.1640-290C which is the pay

. scale now attachzd to the post of ASSiStaﬂthﬁ‘MKGWW%J,S€onbmht
2. £ have heard the goplicaent in person and the learned
?ﬁ, couns=l for the respondents and have gonz through the »leadings
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carcfully. The r-ssondents have in the counter affidavit
indicated that in 1962, the pay scale of the Cisher

nssistant was 5.280-53C as against the pay scale of 7:.210-425

attached to the post of assistant. The Tnird Pay

o
Commission recommended that e pay scaeke of bothyxCinher
' S . L

“ha _
assistent anc _Assistant in the 3ecrsztariat should be
[

give the sane pay scale of 15.42530C. This was accepted

by th: Gomernment. The 4th rPay “omnission again

recomm nced the revised say scale of 15.1400-26C0 both for

v “‘,}

the Cioher assistant as well zs wo the cost of Assistants
in the Central secrstariat. This was originally accepted
by the Jovernment, but subsequently in 129C, the
Jovernment revised the pay scale of the assistants of
the Central Secretariat to that of 25.1640-2900 with
A

retrospective effect from 1.1.1936. It has also been

whilh |
brought out that wheithes the feeder postsof Cipher
. "

{perators for the post of Cisher assistants have the

oay scale of 15,1350-2200, the corrsspoading feeder post
of UJC for the aAssistants carry the lower pay scale of
©.1200-2040. Even in 1962, as stated by the respordents,
the oost of Ci.her Assistant wes carrying a higher pay
scale of 75.250=-530 than #hwat attached to the vost of

. Q-

ASsistant being .21C-425. The ayplicant had represented
&

to the Goverament sbout the matter, but his reprs sent ation
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was re jected by a stereo tynse reply dt.3C.4.1921 (Annexure D)
simply informing him that the matter wes referred to

the ‘inistry of Home Affairs, but it has been turned down.

3. From the conspectus of facts anc circumstances, it

1 acpears to us that the post of Cipher Assistant has
M‘ahw or LW
. continuously been remunerated at the, same pay scale as that
A

of Assistaent in the Central Secretariat. Over and above

o~ )

that the feeder post of Ciper Operators for the nost of
Cloker Assistants carry admittedly a nigher pay scale than
thet of the UJGs., which is the feeder oost for Assistants,

fhere may be some good reasons for the Gowvernment to

R WL apphiant

turn down the representation, But those reasons are not
5
&
t reflected in the imougned order ct1.3C.4.1991 aF Avvwexun D.
5

4. In the intersst of justice, we admit the gpplication
and Cispose of the same with the direction to the
ressonuents to consicer the representation of the aoplicant

Gt.11.12.1990 afrssh at Aaexuce C and to dispose it of oy
¢ spzaxing order taoking into account the eatire conspectus of
facts as discussed above. The representation may be disposed

of preierably within a period of three months from the date

!

of comnunication of this order. The applicaat will be at

obhvepval ’
libarty to axproach  legal forum, if so advised, and in
5

accordance with law, if he isaggrieved by the outcome of

?K\%‘Q‘ 03‘37,.1

(J.F. SHARMA) (s5.p. MUKERJII)
AKS LodB2R (J) ' JIoo CHaILiMAN

the represetation. No order as to costs.




